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INTRODUCTION 

I, the Chairman of the Estimates Committee, having been authorise Ii 
by the Committee, present this Hundred and Fifty-first Report of the Esti-
mates Committee on the action taken by Government on the recommendations 
·oontained in the Seventy-Ninth Report (2nd Lok Sabha) of the Estimates 
Committee on the Ministry of Commerce and Industry-Small SCille In-
·dustries-Part II (The National Small Industries Corporation Ltd., New 
Delhi). 

2. The Seventy-ninth Report of the Estimates Committee was presented 
-to the Lok Sabha on the 28th March, 1960. Government furnished their 
replies indicating the action taken on the r ~  contained in 
"this Report on the 18th March, 1961. Government were requested there-
after to furnish further information on points arising out of their replies to 
certain recommendations. The replies were examined by the Study Group 
·'F' of the Estimates Committee (1961-62) on the 26th October and the 9th 
December, 1961. The draft Report was adopted by the Committee on the 
16th March 1962. 

3. The Report has been divided into the following five Chapters ;-
I-Report. 

II-Recommendations that have been accepted by Government. 

HI-Replies of Government that have been accepted by the Com-
mittee. 

IV.-Replies of Government that have not been accepted by the 
Committet'o 

V -Recommendations in respect of which final replies of the Govern-
ment are still awaited. 

4. An analysill of the action taken by Government on the recommenda-
tions contained. in the Seventy-ninth Report (2nd Lok Sabha) of the Esti-
mates Committee is given in Appendix II. It would be observed therefrom 
that out of 47 recommendations made in the Report 44' 7% have been ac-
cepted by Government and replies in respect of 36' 2 % of the recommenda-
tions have been accepted by the Committee. Of the rest, replies of Govern-
ment in respect of 12' 7% of the recommendations have not been accepted by 
the Committee while final replies to 6· 4 % of the recommendations are still 
awaited. 

NEW DBLHI; 

TIM 16,11 MtInh, 1962. 

(iii) _ 

H. C. DASAPPA, 
Cutman, 

Bstimatu Committ,,-



CHAPTER 

REPORT 

In paras ~ and 4 of their Seventy-Ninth Report (Second LQ.k Sabha) 
"Oll the National Small Industries Corporation Ltd., the Estimates Committee 
bad referred to the existence of multiplicity of organisations for development 
-of small scale industries and had felt that if the existing dual organisation at 
""the Centre was continued, the functions of the Development Commissioner 
and the National Small Industries Corporation should be clearly demar-
'C:ated so that the Small Industries Corporation might devote itself more and 
more to r ~ activities. The Commillee have dealt with this subject at 
some length whzle considering the replies /urniWd by Government to thl 
-,ubstal'ltive recommendations made by them in this behalf in their 77th 
Report and their views in the matter are set forth in para 2 of Chapter I 
of their HUI'ldred and FIftieth Report on Action taken by Government on the 
77th Report on the Organisation of the Development Commissioner, Smlll 
Scale Industries. As suggested by them therein, Government should consider 
.the desirability of entrusting the entire responsibility for promotion and 
.development of Small Scale Industries at the Centre to one organisati(monly. 

2. In para 42 of the Report the C..ommittee had observed that even the 
Undertakings in the public sector had not taken adequate steps towards 
the development of ancillaries. They felt that Public Undertakings should 
give a lead in the matter and suggested the issue of a Government directive 
in this respect. The Committee are glad to note from the reply that Government 
have since issued necessary instructions to the undertakings concerned asking 
them to take speedy action to develop the ancilaries for meeting their require-
. ments of necessary components and parts etc. 

3. Though the responsibility for setting up the Industrial Bc;tates r ~  

with the State Governments, the National Small Industries Corporation 
was entrusted with the construction of two Industrial Estates-One at Okhla 
'{Delhi) and the other at Naini (Allahabad) with a view to expedite their con-
struction. It was visualised that after the completion of the Bstates, they 
-would be handed over to the respective State Governments as envisaged in 
the ~  Five Year Plan. After completion, the Okhla Industrial Bstate was 
tansferred to the Delhi Administration. The Industrial Estate at Naini 
which was completed in October, 1958, had not, however, been transferred 
to the U.P. Government and the matter was stated to be under consiJ eration, 
In para 90 of the Repqrt, the Committee had urged that an early decision in 
the matter should be taken. In reply, Government have stated that 
:1Jince the negotiations with the U.P. Government were not prOceeding 
"Smoothly and the administration of the Estate was suffering, Government 
.decided that for some years to come, the Corporati()D should ~ r the 
Bonate. Th4 Committee trust that GovemMel'Jl will ~ long hand (Jf)II' tlu 
"1'1 (Jlmtenl of this Bstate to ths Government of U.P; 
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 I
V

. 
ch

as
e p

ol
ic

y 
of

 th
e G

ov
er

nm
en

t g
ov

er
ni

ng
 ea

ch
 

gr
ou

p 
of

 th
e 

pr
es

en
t 

G
ov

er
nm

en
t 

Pu
rc

ha
se

 
[M

in
. 

of
 C

om
m

er
ce

 a
nd

 In
du

str
y 

O
.M

. 
N

o.
 

SS
I 

Sc
he

m
e 

ha
s 

be
en

 s
uc

ce
ss

fu
l 

m
ay

 b
e 

po
ss

ib
le

, 
(A

)-
15

(1
4)

!6
0 

da
te

d 
th

e 
18

th
 M

ar
ch

. 
19

61
]. 

.. 
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2
1 

3
6-
3
7 

st
at
is
ti
cs
 
s
h
o
wi
g 
th
e 
v
ol
u
me
 
of
 
p
ur
c
ha
se
s 

ma
de
 
u
n
de
r 
e
a
c
h 
gr
o
u
p 
s
h
o
ul
d 
b
e 
ma
i
nt
ai
n-

e
d.
 

T
h
e 
C
o
m
mi
tt
ee
 
ar
e 
s
ur
pr
is
e
d 
t
h
at
 
t
h
o
u
g
h 
t
h
e 

G
o
ve
r
n
me
nt
 
p
ur
c
ha
se
 
sc
he
me
 
wa
s 
e
nt
r
us
te
d 

t
o 
t
h
e 
C
or
p
or
at
i
o
n 
a
b
o
ut
 
f
o
ur
 y
ea
rs
 
a
g
o,
 
t
h
e 

e
xt
e
ns
i
o
n 
of
 
t
b
e 
sc
he
me
 t
o 
t
h
e 
Ra
il
wa
ys
 
a
n
d 

t
h
e 
Mi
ni
st
r
y 
of
 D
ef
e
nc
e 
s
h
o
ul
d 
n
ot
 
ha
ve
 
be
e
n 

c
o
m
pl
et
e
d 
ti
ll
 n
o
w 
a
mi
 t
h
at
 n
ot
 
e
ve
n 
a 
be
gi
n-

ni
n
g 
s
h
o
ul
d 
ha
ve
 
be
e
n 
ma
de
 
t
o 
e
xt
e
n
d 
t
o 

de
pa
rt
me
nt
s 
li
ke
 
t
h
e 
P
os
ts
 
a
n
d 
Te
le
gr
a
p
hs
. 

T
h
e
y 
s
u
g
ge
st
 
t
h
at
 u
r
ge
nt
 
st
e
ps
 
b
e 
ta
ke
n 
t
o 

e
xt
e
n
d 
t
h
e 
sc
he
me
 
wi
t
h
o
ut
 
f
ur
t
he
r 
de
la
y 
t
o 

al
l 
t
h
e d
e
pa
rt
me
nt
s 
of
 t
h
e G
o
ve
r
n
me
nt
 
of
 I
n
di
a,
 

at
 
pr
es
e
nt
, 
n
ot
 
c
o
ve
re
d 
b
y 
it
. 

At
 
p
n:
se
nt
 b
ot
h 
t
h
e 
Or
ga
ni
sa
ti
o
n 
of
 t
h
e D
e
v
el
o
p-

me
nt
 
C
o
m
mi
ss
i
o
ne
r,
 
S
ma
ll
 
Sc
al
e 
I
n
d
us
tr
ie
s 

a
n
d 
t
h
e 
Na
ti
o
na
l 
S
ma
ll
 
I
n
d
us
tr
ie
s 
C
or
p
or
a-

ti
o
n a
re
 e
n
ga
ge
d 
i
n t
h
e 
de
ve
l
o
p
me
nt
 o
f 
a
nc
il
la
-

ri
es
 b
ut
 
t
h
e 
pr
i
ma
r
y 
re
s
p
o
ns
i
bi
li
t
y 
is
 t
h
at
 o
f 

t
h
e 
C
or
p
or
at
i
o
n.
 
T
h
e 
C
o
m
mi
tt
ee
 
ar
e 
n
ot
 

s
ati
sfi
e
d 
wi
t
h 
t
he
 
di
vi
de
d 
re
s
p
o
ns
i
bi
li
t
y 
f
or
 

de
ve
l
o
p
me
nt
 o
f 
a
nc
il
la
ri
es
. 
T
h
e
y 
re
c
o
m
me
n
d 

t
ha
t 
it
 m
a
y 
b
e 
re
vi
e
we
d 
i
n 
t
he
 l
i
g
ht
 o
f 
t
he
 d
e-

ci
si
o
n 
t
o 
b
e 
ta
ke
n 
o
n 
t
h
e 
re
c
o
m
me
n
da
ti
o
n 
of
 

t
he
 
C
o
m
mi
tt
ee
 
c
o
nt
ai
ne
d 
i
n 
pa
ra
 
4.
 

(
a)
 
E
xt
e
ns
i
o
n 
of
 
t
h
e 
sc
he
me
 
t
o 
t
b
e
R
ai
l
w
a
ys
 .
..
. 

gi
ve
ne
if
ec
tt
of
r
o
m
A
pr
il
,
1
9
6
o.
 

(
b)
 
T
h
e 
C
hi
ef
 
C
o
nt
r
ol
le
r 
of
 P
ri
nt
i
n
g 
a
n
d 
St
at
i
o
ne
r
y 

a
n
d 
Di
re
ct
or
at
e 
G
e
n
er
al
 
of
 P
os
ts
 
a
n
d 
T
~
 

ha
ve
 
al
s
o 
si
nc
e 
a
gr
ee
d 
t
o 
i
nt
r
o
d
uc
e 
a 
si
mi
la
r 

sc
he
me
 
of
 
p
ur
c
ha
se
s 
fr
o
m 
t
h
e 
s
ma
ll
 
sc
al
e 

u
ni
ts
. 

(c
) 
T
h
e 
Di
r
e
ct
 
De
ma
n
di
n
g 
Of
fi
ce
rs
 
of
 t
he
 D
ef
er
u:
e 

Mi
ni
st
r
y,
 
D.
G.
, 
A.
F.
M.
S.
 
ha
ve
 
be
e
n 
pr
o
vi
d
e
d 

wi
t
h 
c
o
pi
es
 
of
 
t
h
e 
Di
re
ct
or
y 
of
 
S
ma
ll
 
Sc
al
e 

U
ni
ts
 
e
nli
st
e
d 
wi
t
h 
t
h
e 
C
or
p
or
at
i
o
n 
s
o 
t
h
at
 

e
n
q
ui
ri
es
 
f
or
 p
ur
c
ha
se
 ·
of
 It
or
es
 c
o
ul
d 
b
e 
is
s
ue
d 

t
o 
t
h
e 
u
ni
ts
. 

' 

[
Mi
n.
 
of
 
Co
m
me
rc
e 
a
n
d 
It
II
i
u
my
 
O.
M.
 
N
o.
 
S
S
I 

(
A)
-I
S(
1
4)
/
6
0 
d
at
e
d 
t
he
 1
8t
h 
M
a
Tc
h,
 
1
9
6
1]
. 

G
o
ve
r
n
me
nt
 
ha
ve
 
si
nc
e 
d
ec
i
d
e
d 
t
ha
t 
t
h
e 
w
or
k 

re
la
ti
n
g 
t
o 
t
h
e 
de
ve
l
o
p
me
nt
 
of
 
a
nc
il
la
ri
es
 
w
o
ul
d 

be
 
ha
n
dl
e
d 
b
y 
t
h
e 
De
ve
l
o
p
me
nt
 
C
o
m
mi
ss
i
o
n
er
 

(
S
ma
ll
 ~

 I
n
d
us
tr
ie
s)
. 
A
n 
A
nc
il
la
r
y 
Di
vi
si
o 

ha
s 
be
en
 
s
et
 
u
p 
i
n 
t
hi
s 
or
ga
ni
sa
ti
o
n 
f
or
 
t
hi
m 

p
ur
p
os
e.
 

[
Mi
n.
 
of
 
Co
m
me
JJ
Ce
 
a
n
d 
I
n
d
us
tr
y 
O.
M 
..
 N
D. 
S
SI
 

(
A)
-I
S(
1
4)
/
6
0 
d
at
e
d 
t
he
 1
8t
h 
M
ar
c
h,
 
1
9
6I
J.
 

-
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p • 

3 
4 

T
h
e 
C
o
m
mi
tt
ee
 
c
o
ns
i
de
r 
it
 
di
sa
p
p
oi
nt
i
n
g 
t
ha
t 
As
 
a 
re
s
ul
t 
of
 t
he
 e
ff
or
ts
 
ma
de
 
b
y 
t
h
e 
C
or
p
or
at
i
o
n 
I
n 

w
hi
le
 
t
h
e 
G
o
ve
r
n
me
nt
 
ar
e 
we
d
de
d 
t
o 
a 
p
ol
ic
y 
c
ol
la
b
or
at
i
o
n 
wi
t
h 
t
he
 D
e
ve
l
o
p
me
nt
 
C
ot
n
nl
!s
si
o
ne
r'
s 

of
 
de
ce
nt
ra
li
sa
ti
o
n 
of
 i
n
d
us
tr
ie
s 
a
n
d 
de
ve
l
o
p-

Or
ga
ni
sa
ti
o
n,
 
a 
n
u
m
be
r 
of
 
sc
he
me
s 
ha
ve
 

me
nt
 
of
 a
nc
il
la
ri
es
, 
e
ve
n 
p
u
bl
ic
 
u
n
de
rt
a
ki
n
gs
 

b
e
e
n 
fi
na
li
se
d 
wi
t
h 
t
he
 p
u
bl
ic
 
se
ct
or
 p
r
oj
ec
ts
 
a
n
d 

ha
ve
 
n
ot
 
ta
ke
n 
a
de
q
ua
te
 
st
e
ps
 
t
o 
i
m
pl
e
me
nt
 
i
n 
r
es
p
e
ct
 
of
 
ot
he
rs
, 
ne
g
ot
ia
ti
o
ns
 
ar
e 
i
n 
pr
o
gr
ea
s 

t
hi
s 
p
ol
ic
y 
de
s
pi
te
 r
ec
o
m
me
n
da
ti
o
ns
 
ma
de
 
b
y 
as
 
i
n
di
ca
te
d 
be
l
o
w 
:
-

t
h
e 
C
o
m
mi
tt
te
e 
t
o 
t
ha
t 
ef
fe
ct 
i
n 
t
he
ir
 e
ar
li
er
 

re
p
or
ts
 
re
la
ti
n
g 
t
o 
t
he
 
B
ha
ra
t 
El
ec
tr
o
ni
cs
 

Lt
d.
, 

~
 A
ir
cr
af
t
1
Lt
d.
, 
et
c.
 
T
h
e
y 
fe
el
 
(
1)
 
T
he
 
Hi
n
d
us
t
a
n 
M
ac
hi
m 
To
ol
s, 
B
mr
ga
lo
re
. 

t
h
at
 P
u
bl
ic
 
U
n
de
rt
a
ki
n
gs
 
s
h
o
ul
d 
ta
ke
 a
 l
ea
d 
i
n 

t
hi
s 
re
s
pe
ct
 a
n
d 
se
t 
a
n 
e
xa
m
pl
e 
t
o 
t
h
e 
pr
i
va
tt
 

se
ct
or
. 
T
he
y,
 
t
he
re
f
or
e,
 
c
o
ns
i
de
r 
t
ha
t 
th
e 

is
s
ue
 o
f 
a 
di
re
ct
i
ve
 
t
o 
a!
I 
t
he
 P
u
bl
ic
 
U
n
de
r-

ta
ki
n
gs
 t
o 
e
nc
o
ur
a
ge
 
s
ma
ll
 i
n
d
us
tr
ie
s,
 a
s 
re
-

c
o
m
me
n
de
d 
b
y 
t
he
 S
u
b-
C
o
m
mi
tt
ee
 
o
n 
A
n
cil
-

la
ri
es
, 
s
h
o
ul
d 
b
e 
t
he
 
fi
rs
t 
es
se
nt
ia
l 
p
os
it
i
ve
 

me
as
ur
e 
t
o 
b
e 
ta
ke
n 
b
y 
G
o
ve
r
n
me
nt
 
f
or
 d
e
ve
-

l
o
p
me
nt
 o
f 
an
ci
ll
ar
ie
s. 

Sc
he
me
 
ha
s 
be
e
n 
fr
a
me
d 
t
o 
se
t 
u
p 
a
b
o
ut
 S
o 
s
ma
ll
 

sc
al
e 
u
ni
ts
 
i
n 
a
n 
I
n
d
us
tr
ia
l 
Es
ta
te
" 
as
 
a
nc
il
la
ri
es
 

t
o 
H.
M.
T.
 

• 
(
2)
 
I
n
di
n 
Te
le
ph
on
e 
In
du
st
ri
es
 

~
 
Ba
t
Ul
6-

r~
 

A 
sc
he
me
 
f
or
 
se
tt
i
n
g 
u
p 
a 
W
o
me
n'
s 
C
o
o
pe
ra
ti
ve
 

I
n
d
us
tr
ia
l 
S
oc
ie
t
y 
u
n
d
er
 
t
he
 a
eg
is
 
of
 
t
he
 C
e
nt
ra
l 

S
oc
ia
l 
We
lf
ar
e 
B
oa
r
d.
t
o 
se
r
ve
 a
s 
a
nc
il
la
r
y 
t
o 
t
hi
s 

la
r
ge
 s
ca
le
 I
n
d
us
tr
y 
ha
s 
be
e
n 
fi
na
li
se
d. 

(
3)
 
Th
e 
Si
n
dr
i 
Fe
rt
il
iz
er
s 
a
n
d 
ch
tt
ni
c4
ls
 
'
L
uI
. 

Si
n
dr
i.
 

. 
Ce
rt
ai
n 
it
e
ms
 h
a
ve
 
be
en
 
c
h
os
e
n 
a
n
d 
t
he
 
a
ma
U 

sc
al
e 

~
r

 
i
n 
a
n
d 
ar
o
u
n
d 
Ca
lc
ut
ta
 
Iu
r¥
e 

s
uc
cs
sf
ul
l
y 
e
xe
c
ut
e
d 
or
de
rs
 
pl
ac
e
d 
o
n 
t
he
m 
i
n 

re
s
pe
ct
 o
f 
t
h
os
e 
it
e
ms
. 
It
 i
s 
es
ti
ma
te
d 
t
h
at
 d
ur
-

i
n
g 
t
h
e 
l
as
t 
si
x 
m
o
nt
hs
 
or
de
rs
 
f
or
 
a
b
o
ut
 
Rs
. 

~
 ~
 w
er
e 
ex
e
C
Qt
ed
 
br 
sn
Wl 
S
¢
e 
~

~
 

- " 



(4
) 

H
in

du
st

an
 C

ab
le

s 
Lt

d.
 

A
 fe

w
 it

em
s,

 s
uc

h 
as

, l
ea

th
er

 g
lo

ve
s,

 e
tc

., 
ha

ve
 b

ee
n 

se
le

ct
ed

 f
or

 
pr

oc
ur

em
en

t 
fr

om
 

sm
al

l 
sc

al
e 

un
its

. 

(5
) 

H
in

du
st

an
 S

hi
py

ar
ds

 L
td

., 
YU

Jr
ak

ap
at

rfi
lM

. 

40
 

sm
al

l s
ca

le
 u

ni
ts

 c
on

si
de

re
d 

ca
pa

bl
e 

o
f 

ta
ki

ng
 

up
 p

ro
du

ct
io

n 
of

 it
em

s 
re

qu
ir

ed
 b

y 
th

is
 u

nd
er

-
ta

ki
ng

 h
av

e 
be

en
 lo

ca
te

d.
 

T
he

 s
et

tin
g 

up
 o

f a
n 

In
du

st
ri

al
 E

st
at

e 
co

nt
ai

ni
ng

 a
bo

ut
 5

0 
sm

al
l s

ca
le

 
un

its
 t

o 
se

rv
e 

as
 

an
 c

ill
ar

ie
s 

is
 a

ls
o 

co
nt

em
-

pl
at

ed
. 

(6
) 

H
in

du
st

an
 S

te
el

 L
td

., 
Ro

ur
ke

la
, 

Bh
ill

ai
. 

St
ep

s 
ar

e 
be

in
g 

ta
ke

n 
to

 s
et

 u
p 

In
du

st
ri

al
 E

st
at

e 
in

 
..,

 
an

d 
ar

ou
nd

 th
es

e 
pl

ac
es

 w
he

re
 a

nc
ill

ar
ie

s 
w

ou
ld

 
be

 e
st

ab
lis

he
d 

to
 m

ee
t 

th
e 

de
m

an
d 

o
f 

th
es

e 
pl

an
ts

 w
he

n 
th

ey
 g

o 
in

to
 fu

ll 
pr

od
uc

tio
n.

 

(7
) 

H
in

dM
sta

n 
Ai

r-
cr

af
ts 

Lt
d.

, 
Ba

ng
al

or
e.

 

In
 v

iew
 o

f 
th

e 
fa

ct
 t

ha
t 

pa
rt

s 
an

d 
co

m
po

ne
nt

s 
re

qu
ir

ed
 b

y 
th

e 
U

nd
er

ta
ki

ng
 a

re
 o

f a
 v

er
y 

pr
e-

ci
si

on
 n

at
ur

e,
 t

he
 q

ue
st

io
n 

of
 s

et
tin

g 
up

 
an

ci
l-

la
ry

 u
ni

ts
 is

 s
til

l u
nd

er
 c

on
si

de
ra

tio
n.

 

(8
) 

Bh
aT

at
 E

le
ct

ro
ni

cs
 L

td
. 

N
eg

ot
ia

tio
ns

 a
re

 in
 p

ro
gr

es
s.
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3 
4 

{(
9)

IH
ift

du
st

an
 I

1tS
ec

tic
ide

s 
Lt

d.
, 

D
el

hi
. 

(F
ur

th
er

 in
fo

rm
at

io
n 

ca
lle

d/
or

 b
y 

tM
 C

om
m

itt
ee

.) 
Pl

ea
se

 st
at

e 
w

he
th

er
 an

y 
di

re
ct

iv
e 

to
 a

ll 
Pu

bl
ic

 
U

nd
er

ta
ki

ng
s.

 a
s 

re
co

m
m

en
de

d 
by

 th
e 

C
om

-
m

itt
ee

. h
as

 b
ee

n 
is

su
ed

. 
If

 n
ot

, 
th

e 
re

as
on

s 
th

er
ef

or
 m

ay
 b

e 
st

at
ed

. 

(L
ok

 S
al

iM
 S

ec
re

ta
ri

at
 O

. 
M

. 
N

o.
 1

9 
PU

/6
I 

dr
. 

th
e 

14
th

 Ju
ly.

 1
96

1.
) 

N
eg

ot
ia

tio
ns

 a
re

 in
 p

.ro
pe

ss
. 

Fu
rth

er
 fi

lli
p 

is
 b

ei
ng

 g
iv

en
 b

y 
th

e 
ne

w
ly

 .c
on

an
.. 

l tu
te

d 
A

nc
ill

ar
y 

D
iv

is
io

n 
in

 . t
he

 o
ffic

e 
of

 t
he

 
D

ev
el

op
m

en
t C

om
m

is
si

on
er

 (S
m

au
. S

ca
le

 in
du

s-
tri

es
) 

in
 c

on
su

lta
tio

n 
w

ith
 t

he
 P

ub
lic

 S
ec

to
r 

pr
oj

ec
ts

. 

A
 C

op
y 

of
tb

is
 M

in
is

tr
y'

s D
.O

. l
et

te
r N

o.
 S

SI
(A

)-
IS

 
(3

1)
/6

i d
at

ed
 2

2-
6-

61
 a

dd
re

ss
ed

 to
 th

e 
M

in
is

ui
es

 
w

ho
 a

re
 c

on
ce

rn
ed

 w
ith

 P
ub

lic
 S

ec
to

r 
U

nd
er

-
a
t 

ta
kin

gs
 is

 en
cl

os
ed

 (A
pp

en
di

x 
I)

. 
T

he
 M

in
is

tr
ie

s 
co

nc
er

ne
d 

ha
ve

 s
in

ce
 i

nf
or

m
ed

 t
hi

s 
M

in
is

tr
y 

th
at

 t
he

y 
ha

ve
 s

en
t 

a 
su

ita
bl

e 
C

om
m

un
ic

at
io

n 
in

 th
is

 r
eg

ar
d 

to
 G

ov
er

nm
en

t U
nd

er
ta

ki
np

 w
ith

 
w

hi
ch

 e
ac

h 
of

 th
em

 is
 c

on
ce

rn
ed

. 

[M
in

ist
ry

 o
j C

om
me

rc
e 

tm
d 

In
du

st
ry

O
.M

.N
o.

 S
SI

 
(A

)-
IS

(1
4)

/6
0 

da
te

d 
th

e 
29

th
 N

uu
""

"'
, 

I9
6I

.J 
T

he
 C

om
m

it
te

e 
co

ns
id

er
 t

ha
t 

th
e 

pr
oc

ed
ur

e 
T

he
 p

ro
ce

du
re

 b
aa

 b
ee

n 
fu

rth
er

 s
im

pl
if

ie
d 

in
 c

on
-

pr
es

cr
ib

ed
 f

or
 t

he
 s

up
pl

y 
of

 m
ac

hi
ne

ry
 o

n 
su
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b
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T.
C.
 
Mi
s. 
Ba
ta
 
S
h
o
e 
C
o.
 
ha
ve
 

T
h
e
y 
s
u
g
e
st
 t
h
at
 s
ui
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b
e 
t
a
k
e
n 

a
gr
ee
d 
t
o 
p
ur
c
ha
se
 a
 f
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h
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 b
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re
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p
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at
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 f
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d
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h
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b
y 
t
h
e,
.,
 
a
n
d 
t
h
e 
E
x
p
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h
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p
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p
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b
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 p
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p
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p
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b
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h
e 

C
o
m
mi
tt
ee
 
s
u
g
ge
st
 
t
h
at
 t
he
 C
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d
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 m
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 d
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p
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h
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n
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C
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p
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e
m
b
o
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n
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re
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o
we
rs
 i
n 
ac
t
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t
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 p
o
we
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h
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C
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p
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i
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s
u
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o
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r
n
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c
o
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r
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n
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c
o
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t
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 c
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h
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C
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p
or
at
i
o
n 
t
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s
uf
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r 
fr
o
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a 
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t
y 
t
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i
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ur
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pi
ta
l 
e
x
pe
n
di
t
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e 
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a 
l
oa
n,
 h
o
we
ve
r,
 
s
ma
ll
 

it
 m
a
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t
h
o
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t
h
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i
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a
p
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o
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l 
of
 
t
h
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ve
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 t
h
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o
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r
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T
h
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C
or
p
or
at
i
o
n 
d
oe
s 
n
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s
uf
fe
r 
fr
o
m 
a
n
y 
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a
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li
t
y 
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o 
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e 
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l
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n 
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i
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 c
a
pi
ta
l 
e
x
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n
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t
ur
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e
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e
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u
c
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x
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n
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t
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e
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d f
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o
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i
o
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b
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: 
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b
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a
bl
e 
b
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o
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C
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p
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at
i
o
n 
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s 
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t
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c
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t
h
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r
n
me
nt
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b
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h
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n
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o
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t
h
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C
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p
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ra
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 b
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 f
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b
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f
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 m
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re
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f
or
 
[
Mi
n. 
of
 
Co
m
mn
ce
 
& 
In
du
st
ry
 
O.
M.
 
No
. 
S
SI
 

Qt
pi
W. 
e
x
pe
n
di
t
ur
e 
a
n
d 
b
or
r
o
wi
n
gs
 
a
n
d 
t
o 
la
y 

~ 
da
te
d 
th
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 b
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l 
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 p
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A
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at
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ta
l 

ex
pe

nd
itu

re
. 

T
he

 m
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 c
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 b
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ra
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ra
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 p
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n,

 N
at

io
na

l 
Sm
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-
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op
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 c
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m
er
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C
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ra
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ra
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 p
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2 

If
 th

e 
G

ov
er
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en

t w
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h 
to

 s
ub

si
di

se
 a

n 
ac

tiv
ity

 
th

e 
su

bs
id

y 
sh

ou
ld

 b
e 

gi
ve

n 
at

 a
 

sp
ec

ifi
c 

ra
te

 
an

d 
ac

co
un

te
d 

fo
r 

ac
co

rd
in

gl
y 

in
st

ea
d 

of
 

th
e 

to
ta

l 
lo

ss
 i

nc
ur

re
d 

be
in

g 
re

im
bu

rs
ed
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T

ha
t 

w
ou
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 en
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 th
e e

le
m

en
t 

of
 su

bs
id

y 
to

 
be

 
di

st
in
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he
d 

fr
om

 t
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 t
ra
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 l
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s 
in

cu
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ed
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C

or
po

ra
tio

n.
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 C
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-
m
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d 
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at

e 
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f 
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C
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 b

e 
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un
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f t
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 t
ha
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 c
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l 
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ur
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T
h
e 
C
o
m
mi
tt
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e 
s
ur
pr
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e
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t
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w
hi
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t
he
 

C
or
p
or
at
i
o
n 
wa
s 
s
et
 
u
p 
f
or
 t
he
 s
pe
ci
fi
c 
p
ur
-

po
se
 
of
 o
pe
ra
ti
n
g 
t
h
e s
c
he
me
 o
f 
G
o
vt
. 
p
ur
c
ha
-

se
s 
as
 
a 
tr
a
di
n
g 
sc
he
me
, 
it
 
s
h
o
ul
d 
n
ot
 
ha
ve
 

be
e
n 
e
ve
n 
gi
ve
n 
a 
fa
ir
 t
ra
il
. 
T
he
y 
c
o
ns
i
de
r 
t
ha
t 

t
h
e s
ch
e
me
 
s
u
g
ge
st
e
d 
b
y 
t
h
e 
F
or
d 
F
o
u
n
da
ti
o
n 

T
e
a
m 
wa
s 
a 
g
o
o
d 
o
ne
. 
T
h
o
u
g
h 
t
he
re
 m
i
g
ht
 

h
av
e 
be
e
n 
c
er
t
ai
n 
di
ff
ic
ul
ti
es
 
i
n 
i
m
pl
e
me
nt
-

i
n
g 
t
h
e 
sc
he
me
: 
t
he
y 
fe
el
 t
ha
t 
it
 
mi
g
ht
 
ha
ve
 

be
en
 
tr
ie
d 
b
y 
ma
ki
n
g 
s
ui
ta
bl
e 
m
o
di
fi
ca
ti
o
ns
, 

if
 n
ec
es
sa
r
y.
 

T
h
e 
C
o
m
mi
tt
ee
 
s
u
g
ge
st
 
t
ha
t 

t
he
 
fe
&'l
ib
il
it
y 
of
 r
e
vi
vi
n
g 
t
he
 o
ri
gi
na
l 
sc
he
me
 

b
e 
c
o
ns
i
de
re
d 
at
 t
h
e 
hi
g
he
st
 
le
ve
l. 

T
h
e 
C
o
m
mi
tt
ee
 
ar
e 
u
na
bl
e 
t
o 
as
se
ss
 
t
o 
w
ha
t 

e
xt
e
nt
 
t
he
 r
is
e 
i
n 
pe
rc
e
nt
a
ge
 
of
 
p
ur
c
ha
se
s 

fr
o
m 
s
ma
ll
 i
n
d
us
tr
ie
s 
:s
 d
ue
 
t
o 
t
he
 
as
si
st
a
nc
e 

re
n
de
re
d 
b
y 
t
he
 
Na
ti
o
na
l 
S
ma
ll
 
I
n
d
us
tr
ie
s 

C
or
p
or
at
i
o
n 
a
n
d 
t
o 
w
ha
t 
e
xt
e
nt
 i
t 
is
 d
ue
 t
o 
t
he
 

re
se
r
va
ti
o
n 
of
 
st
or
es
 
f
or
 
"
pr
oc
ur
e
me
nt
 
fr
o
m 

S
ma
ll
 
U
ni
ts
. 

Ac
c
or
di
n
g 
t
o 
t
h
e 
re
c
o
m
me
n
da
ti
o
n 
or
i
gi
na
ll
y'
 m
a
de
 

b
y 
t
h
e 
I
nt
er
na
ti
o
na
l 
Pl
a
n
ni
n
g 
T
e
a
m 
o
n 
S
ma
ll
 

I
n
d
us
tr
ie
s,
 
t
h
e 
f
u
nc
ti
o
n 
of
 t
h
e 
C
or
p
or
at
i
o
n 
wa
s 

t
o 
or
ga
ni
se
 
pr
o
d
uc
ti
o
n 
f
or
 
me
et
i
n
g 
G
o
ve
r
n
me
nt
 

or
de
rs
, 
t
h
e 
C
or
p
or
at
i
o
n 
ge
tt
i
n
g 
t
h
e 
m
ai
n 
-
c
o
n-

tr
ac
t 
a
n
d 
s
u
b-
c
o
nt
ra
ct
i
n
g 
t
h
e
m 
t
o 
di
ff
er
e
nt
 
s
ma
ll
 

u
ni
ts
. 
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wa
s 
f
o
u
n
d 
t
h
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 t
he
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we
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pr
ac
ti
ca
l 

o
pe
ra
ti
o
na
l 
di
ff
ic
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ti
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i
n 
w
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ki
n
g 
t
hi
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sc
he
me
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T
he
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f
or
e 
t
h
e 
G
o
ve
r
n
me
nt
 
of
 I
n
di
a 
i
n
vi
te
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Mr
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Ke
n
na
r
d 
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d
de
ll
 
of
 
t
h
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S.
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i
n 
A
pr
il
 
1
9
5
6 

t
o 
go
 
i
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t
hi
s 
q
ue
st
i
o
n 
f
ur
t
he
r.
 
T
h
e 
pr
es
e
nt
 

pr
o
gr
a
m
me
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 a
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is
ta
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e 
f
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G
o
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p
ur
c
ha
se
 
is
 

ba
se
d 
o
n 
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. 
We
d
de
ll
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re
p
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t 
a
n
d 
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 w
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ki
n
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sa
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ac
t
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il
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a
n
d 
d
oe
s 
n
ot
 
t
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f
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e 
'
c
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 f
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 c
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 C
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p
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h
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b
y 
s
ma
ll
 
u
ni
ts
 
fr
o
m 
th
e 
Di
re
ct
or
-

G
e
n
er
al 
(
S
u
p
pl
ie
s 
& 
Di
s
p
os
al
s)
 

di
r
e
ct
 
a
n
d 



--. 
-,-

_._
---

I 
:I

 
3 

[P
..r

th
er

 in
/or

ma
tio

n 
ca

lle
d f

or
 b

y 
th

e 
C

om
m

itt
ee

].
 

4 

th
ro

ug
h 

th
e 

ef
fo

rts
 o

f t
he

 C
or

po
ra

tio
n 

ar
e 

gi
ve

n 
be

lo
w

:-
. 

P
er

io
d'

 

19
58

-5
9 

19
59

-6
0 

19
60

-6
1 

(u
pt

o 
Ja

n. 
61

) 
, 

T
hr

ou
gh

 
th

e 
ef

fo
rts

 
D

ir
ec

t 
of

 th
e 

T
ot

al
 

C
or

po
ra

-
tio

n 

R
s. 

R
s.

 
R

s.
 

la
kh

s 
lak

hs
 

la
kh

s 
63

. 8
8 

25
6'

 1
2 

32
0 '

00
 

54
'1

9 
26

4.
81

 
31

9'
00

 
19

0'
 12

 
31

6'
38

 
(u

pt
o 

D
ec

. 6
0)

 
50

6 '
50

 

[M
in

ist
ry

 o
f 

C
om

m
er

ce
 &

 I
nd

us
tr

y 
O

.M
. N

o.
SS

I(
A

)-
15

 (
14

)/6
0,

 d
t. 

th
e 

18
th

 M
ar

ch
, 

19
61

]. 

It
 h

as
 n

ow
 b

ee
n 

st
at

ed
 t

ha
t 

th
e 

va
lu

e 
of

 o
rd

er
s 

T
he

 a
m

ou
nt

 o
f 

Rs
. 

3
2

0
' 0

 
la

kh
s 

be
ri

ng
 

th
e 

va
lu

e 
pl

ac
ed

 b
y 

D
.G

.S
. &

 D
. w

ith
 S

m
al

l S
ca

le
 u

ni
ts

 
of

 c
on

tr
ac

t 
pl

ac
ed

 b
y 

th
e 

D
ir

ec
to

r-
G

en
er

al
 

of
 

du
ri

ng
 1

95
8-

59
 w

as
 R

s.
 3

20
 l

ak
hs

 ; 
w

he
re

as
 in

 
Su

pp
lie

s 
an

d 
D

is
po

sa
ls

 w
ith

 s
m

al
l 

sc
al

e 
un

its
, 

re
pl

y 
to

 w
ri

tt
en

 Q
ue

st
io

n 
N

O
.1

 5 
[f

ur
ni

sh
ed

 vi
de

 
m

ay
 

be
 

ta
ke

n 
as

 c
or

re
ct

. 
T

he
 

fig
ur

e 
of

 
M

in
. o

fC
. &

 I
. O

. M
. N

o.
 S

SI
 (A

)-
14

(6
7)

/5
9,

 
R

s. 
45

3'
0 

la
kh

s,
 a

s 
co

m
m

un
ic

at
ed

 e
ar

lie
r 

in
cl

ud
ed

 
dt

. 
th

e 
28

th
/2

9t
h 

O
ct

ob
er

 1
95

9]
 th

e s
am

e 
w

as
 

pu
rc

ha
se

s 
in

 r
es

pe
ct

 
of

 K
ha

di
 

al
so

. 
st

at
ed

 to
 b

e 
R

s.
 4

53
1a

kh
s. 

Th
is

 m
ay

 p
le

as
e b

e 
[M

in
. o

f C
. 

&
 

I.
O

.M
. 

N
o.

 
SS

I(
A

).
 

IS
(1

4)
/6

0.
dt

. 
re

co
nc

ile
d.

 
th

e 
29

th
 N

Of
Je

mb
er,

 1
26

1]
. 

[L
ok

 S
ab

ha
 S

ec
re

ta
ri

at
 O

.M
. N

o.
 I

I}
-P

u/
61

, 
dc

. 
th

e 
14

th
 Ju

ly 
19

61
}. 

.... OC
I 



~ 
'JJ
s(.
1 •
 

'I'
he
 m
ah
t 
re
co
tn
me
nd
ati
Ob
S 
of
 t
he
 C
ot
n
mi
tt
ee
 
on
 

A
nc
il
la
r
y 
I
n
d
us
tr
ie
s 
s
et
 
u
p 
b
y 
t
h
e 
S
ma
ll
 
Sc
al
e 

I
n
d
us
tr
ie
s 
B
oa
r
d 
o
n 
9t
h 
A
u
g
us
t,
 
1
9
5
8 
we
re
 
: 

Th
e 
Co
m
mlt
te
e 
re
gr
et
 t
ha
t 
th
ou
gh
 m
or
e 
th
an
 

a 
ye
ar
 b
as
 
el
a
ps
e
d 
si
nc
e 
th
e 
s
u
b
mi
ss
i
o
n 
of
 t
h
e 

R
e
p
or
t 
b
y 
t
he
 C
o
m
mi
tt
e
e 
se
t 
u
p 
b
y 
S
ma
ll
 
I
n-

d
us
tr
ie
s 
B
o
ar
d 
o
n 
t
h
e 
de
ve
l
o
p
me
nt
 
of
 
A
nc
ti
-

Ia
ri
es
, 
t
he
 G
o
v
er
n
m
e
nt
 
ha
ve
 
n
ot
 
be
e
n 
a
bl
e 
t
o 
(
a)
 

re
ac
h 
a
n
y 
c
o
nc
l
us
i
o
n 
o
ve
r 
it
s 
re
c
o
m
me
n
da
-

ti
o
ns
. 
T
h
e
y 
s
u
g
ge
st
 
t
ha
t 
G
o
ve
r
n
me
nt
s 
de
-

ci
si
o
n 
i
n t
hi
s 
I
Dl
lt
tI
!r
 b
e 
e
x
pe
di
te
d.
 

t
h
at
 
a 
pr
ic
e 
pr
ef
er
e
nc
e 
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 1
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h
e 
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t
ua
l 

va
l
ue
 
of
 
c
o
m
p
o
ne
nt
s 
a
n
d 
pa
rt
s 
p
ur
c
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se
d 

fr
o
m 
s
ma
ll
 
u
n-
ts
 
s
h
o
ul
d 
b
e 
al
l
o
we
d 
t
o 
t
he
 

l
ar
g
e 
sc
al
e 
u
ni
ts
 
; 

(b
) 
T
h
er
e 
s
h
o
ul
d 
b
e 
gr
ea
te
r 
li
ai
s
o
n 
b
et
w
e
e
n 
t
he
 

Na
ti
o
na
l 
S
ma
ll
 
I
n
d
us
tr
ie
s 
C
or
p
or
at
i
o
n,
 
t
h
e 

S
ma
ll
 
I
n
d
us
tr
ie
s 
Se
r
vi
ce
 
I
ns
ti
t
ut
e 
a
n
d 
t
he
 

De
ve
l
o
p
me
nt
 
Wi
n
g 
i
n 
or
de
r 
t
o 

~
 

p
ur
c
ha
se
s 
of
 
c
o
m
p
o
ne
nt
s 
a
n
d 
pa
rt
s 
b
y 
la
r
ge
 

u
ni
ts
. 
T
o 
st
ar
t 
wi
t
h 
t
h
e 
De
ve
l
o
p
me
nt
 

C
o
m
mi
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i
o
ne
r 
s
h
o
ul
d 
~
 
o
n 
t
o 
t
he
 
De
-
:0
 

ve
1
0
p
me
nt
 
Wi
n
g 
t
h
e 
na
me
s 
a
n
d 
a
d
dr
es
se
s 

of
 
c
o
m
pe
te
nt
 
s
m
all
 
sc
al
e 
u
ni
ts
 
si
t
ua
te
d 
i
n 

Ca
lc
ut
ta
, 
B
o
m
ba
y,
 
Ma
dr
as
 
a
n
d 
De
l
hi
 
i
n
di
-

ca
ti
n
g 
in
 e
ac
h 
ca
se
 t
h
e 
c
o
m
p
o
ne
nt
s 
ea
c
h 
of
 

t
h
e
m 
c
o
ul
d 
pr
o
d
uc
e 
a
n
d 
t
h
e 
i
n
d
us
tr
ie
s 
f
or
 

w
hi
c
h 
t
h
e
y 
ar
e 
re
q
ui
re
d.
 
T
he
 
De
ve
l
o
p
me
nt
 

Wi
n
g 
w
o
ul
d 
t
h
e
n 
c
o
nt
ac
t 
t
h
e 
la
r
ge
 
u
ni
ts
 

c
o
nc
er
ne
d 
a
n
d 
pe
rs
ua
de
 
t
he
m 
t
o 
b
u
y 

t
h
ei
r 
re
q
ui
re
me
nt
s 
fr
o
m 
t
h
os
e 
u
ni
ts
. 
T
h
e 

De
ve
l
o
p
me
nt
 
C
o
m
mi
ss
i
o
ne
r 
(s
ma
ll
 
Sc
al
e 

I
n
d
us
tr
ie
s)
 a
n
d 
t
h
e 
Na
ti
o
na
l 
S
ma
ll
 
I
n
d
us
-

tr
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C
or
p
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at
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s
h
o
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d 
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p
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e 

as
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st
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s
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ll
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 i
n 
e
xe
c
ut
i
o
n 
of
 t
he
se
 

or
d
er
s 
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(c
) 
A'
di
re
ct
i
ve
 
s
h
o
ul
d 
be
 
is
s
ue
d 
b
y 
G
o
ve
r
n
me
nt
 

t
o 
St
at
e 
u
n
de
rt
a
ki
n
gs
 
t
o 
p
ur
c
ha
se
 t
h
ei
r 
r
e-

q
ui
re
me
nt
s 
of
 
c
o
m
p
o
ne
nt
s 
a
n
d 
pa
rt
s 
fr
O
m 

s
ma
ll
 
u
ni
ts
 
re
c
o
m
me
n
de
d b
y 
S
ma
ll
 I
n
d
us
tr
ie
s 

Se
r
vi
ce
 
I
ns
ti
t
ut
e 
i
n t
he
 a
re
a 
; 

(
d)
 
T
h
at
 
al
l 
la
r
ge
 
sc
al
e 
a
p
pl
ic
a
nt
s 
f
or
 
li
ce
nc
es
 

u
n
d
er
 
t
h
e 
I
n
d
us
tr
ie
s 
(
De
ve
l
o
p
me
nt
 
a
n
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My dear 

APPENDIX I 

(Vide Sl. No. 23 of Chapter II) 

D. O. No. SSI (A)-IS(3I)/61 

GOVERNMENT OF INDIA 

MINISTRY OF COMMERCE & INDUSTRY 

NerD Delhi, the ~  1961. 

As you are doubtless aware, it is the policy of Government that small 
scale industries should be developed to the largest possible extent in order to 
build a broad based economic structure for India. Among other things 
it has been suggested that there is the possibility of large scale factories 
in the public sector puchasing a substantial portion of the components 
and ancillary parts required by them from small scale units. This question 
has been examined in this Ministry and it is felt that the various State Indus-
tial undertakings should take action on the following lines : 

(a) They may supply to the Regional Liaison Officer of the National 
Small Industries Corporation attached to the office of the 
Director of the Small Industries Service Institute at New Delhi, 
Calcutta, Madras or Bombay as the case may be, a complete list 
of stores (including components and parts) purhcased by them 
with specifications and drawings where necessary. A list con-
taining the names and addresses of the Directors of the Small 
Industries Services Institutes at the above places: is attached 
(Annexure I). . 

(b) The Regional Liaison Officer of the Corporation in consultatioa 
with the Director of the Small Industries S r ~ Inatitute of the 
Region concerned. will furnish to the Industrial concerns the 
names and particulars of small units who in their opinion are 
capable of producing the stores to the standard required. 

(c) The State Undertakings when they are in the market for the 
stores should also issue enquiries to the small scale units recom-
mended by the Regional Liaison Officer of the Corporation 
and a copy of the enquiry along with the list of firms to whom 
it has been sent should further be endorsed to the Regional 
Liaison Officer to enable him to follow up the case with the 
small units. 

(d) As you will notice, the Government of India have accepted. the 
principle of a price preference upto a maximum of Rs. IS %-
the actual quantum to be decided upon the merits of each case 
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depending upon the actual cost of production. At r the time' 
of evalutation of the tenders for award of a contract, the State' 
Undertakings may also allow a similar price preference to small 
scale producers over the lowest acceptable tender received from 
a large scale unit. It has, however, to be ensured that this shoula 
not mean automatic increase over the offer of the J8rge scale 
product unrelated to the cost of the small scale unit. 

~  

(e) Where the State Undertakinp feelr hesitant to place the 
order with any small scale unit recommended by the Regional 
Liaison Officer, due to any doubt abou t the capability or other-
wise of the firm to execute the contract satisfactorily, they should 
first ask the National Small Indstries I Corporation to take the 
contract either in their own name or underwrite the same before 
taking steps to place the contract with another [large scale 
unit. 

2. It is requested that suitable instructions may be issued to the 
Managing Directors/General Mana$'ers of the undertakings in the list 
attached I (Annexure II) to take actlon on the lines suggested above and 
this Ministry may be advised of the name and address of the Officer with 
whom the officers of the Development Commissioner, Sman Scale Indus-
tries, should correspond in this regard, so that speedy action to develOp 
the ancillaries  for the units mentioned may be taken. 

I. Shri R. P. Sarathy, 
Additional Secretary, 
Ministry of Defence, New Delhi. 

2. Shri N. S. Mani, 
Join t Secretary, 
.Ministry of Steel, 
Mines and Fuel, 
Depn. of Mines & Fuel, New Delhi. 

3. Shri Nagendra Singh, 

Yours sincerely, 

Sd/-K. V. Venlcatachalam. 

Joint Secretary & Director General of Shipping, 
Deptt. of Transport, Ministry of Transport &: Communications,.. 
New Delhi. 

4. Shri A. S. Naik, 
Joint Secretary, 
Ministry of Works, Housing &: Supply, New Delhi. 

5. Shri E. W. Isaacs, 
Member (Engineering), " 
Ministry of Railways (Railway Board), New Delhi., 

6. Shri P. P. Agarwal, 
Joint Secretary, 
Ministry of Irrigation &: Power,. New Delhi.. 



i. Shri B. P. Bagcbi, 
Joint Secretary, 
Ministry of Food & Agriculture, New Delhi. 

No. SSI (A)-IS(3 1)/61. 

Copy forwarded for infonnation to the Department of Atomic Energy 
with the requ:,st that possibility of developing ancillaries to the Indian 
Rare Barths Ltd. and Travancore Minerals Ltd., may also be explored 
and a report furnished to this Ministry at an early date. 

Copy also forwarded to the Development Commisaioner (Small Scale 
Industries) and National Small Industries Corporation for information. 



ANNEXURE I 

Small Industries Service Institute 

I. Shri Gandharv Sain, 
Director, Small Industries Service Institute, 
56, Sunder Nagar, New Delhi. 

2. Shri K. S. Roy Chowdhury, 
Director, Small Industries Service Institute, 
4, Camac Street, Calcutta. 

3. Col. E. P. Raju, 
Director, Small Industries Service Institute, 
2O-D) Rutland Gate, Madras-6. 

4. Director, Small Industries Service Institute, 
4o-4oA, Cowasjee Patel Street, Fort BombaY-J. 
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ANNEXURE II 

List of Public Sector Undertakings other th4n those under the Ministry of 
Commerce & Industry 

Ministry of Defence 

I. Bharat Electronics Ltd. 
2. Hindustan Aircraft Ltd. 

Ministry of Steel, Minu & Puel 

I. National Coal Development Corporation Ltd. 
2. Orissa Mining Corporation Ltd. 
3. Hindustan Steel Ltd. 
4. Indian Refineries Ltd. 
S. National Mineral Development Corporation Ltd. 
6. Neyveli Lignite Corporation Ltd. 

Ministry of Transport and Communications. 

I. Hindustan Shipyard Ltd. 
2. Indian Telephone Industries Ltd. 
3. Air India International Corporation. 
4. Eastern Shipping Corporation Ltd. 
S. Indian Airlines Corporation. 
6. Western Shipping Corporation Ltd. 

Ministry of Works, Housing & Supply 

I. Hindustan Housing Factory Ltd. 
2. Ashoka Hotels Ltd. 

Ministry 0/ Railways 

I. Integral Coach Factory. 
2. Chittaranjan Locomonve Works. 

Ministry 0/ Irrigation & Power 

I. Damoclar Valley Corporation. 
2. National Projects Construction Corporation Ltd. 

Ministry 0/ Food & Agriculture 

I. Central Warehousing Corporation. 

Department 0/ Atomic Energy 

1. Indian Rare Earths Ltd. 
2. Travancore Minerals Ltd. 
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LIST OF AUTHOlUSED AGENTS OF LOK SABHA SECRETARIAT 

ANDHRA PRADESH I,. The New Orde ~ 28. D. B. Taraporevala 
Book Company, BW, &: Sonl, Co:!. (P) Umi-

I. G. R. ) Mabmipath, Bridie. Ahmedabad-6. ted, 210, lJr, Naoroji 
CbettJ and Sona, General 16. Swadeahi ValtU Bhan- Road, BombaY-I, 
Merdlantl &: Newt dar, Boobellen etc., 39. Deccan Book Stall, 
Agentt, Newpet, Jamnapr. FerJUllon CoUeJ'e Road. 
Caandrqirl, Chinoor Poon"4. 
DMrict lAndhra Pra- KERALA 3 Th Good Com 
deab) Q, e pe-

• C  V  V nki chaJa nionl, Rupura. Baroda. 
:.£. Hindu.tan Diary Pub-17iyer' 'Near e R~  31. The Imperial Book 
Uahertt Market Street, S .. Cha}-L.·d· Depot 266, Mahatma 
Sec:uncserabad. tabon.....u I. Gandhi Road, Poona. 

,. Hyderabad Book De-18. I r ~  Book 32. The International 
pot, Abid Road (Gun ~  Mlln Road, Book HOUle, Private 
Foundry). Hyderabad. Tnvandrum. Ltd.. 9. Aah Lane. 

18a. M. Mukanda Krishna Mahatma Gandhi Road • 
... International Conlul- Nayak, Manjeahwar S. K. Bombay-I. 
tanle Corporadon, 48, ClIlnore Distt., Kerala 33 The International 
C. MarredpaUy (Baat), State. Book Service Deccan 
Secunderabad-3. MADHYA PRADBSH Gymkhana. Pcxm.-4. 

5· K. J. Aaaervadam and 34. Minerva Book Shop, 
Sonl, Cloughpet, P. O. 19. Modern Book HoUle. Shop No. 1/80, Neuii 
On.oJe. Guntur Diltrict 286. Jawahar Ganj, Subhaah Road. Marine 
(Andhra Pradesh). Jabalpur-I. Drive, BombaY-2. 

6. M. S. R. Murthy ~  The National Law 3S. TIle New Book 
Company, Vilakhapatnam. HOUle, Near Indore Company (P) Limited. 

Ubrary, Opp. Old Kitab Mahal, 188-90. 
7· People'. Book HOUle, High CoW't Bulldinc, Dr. Dadabhal Naorojl 
8-2-829/1. Nizam Shahi Jndore. Road. BombaJ,.. 
Road, Hydentbad-I. 

MADRAS 36. The New Book De-
pot, Modi NO.3. N .... 

&. The Triveni Publilhen, 21. B. M. Gopalkriltr pur. 
MalUlipatnam. na Kone (Shri Gopal 37 The 

MahaI), North Chitral Depot 
Street, Madura. mington BIHAR 

Popular Book 
(Registered). La-
Road, Born-

u. The Kalpana Pub- baY-7. 
Kltab GJhar. ~  Bookadlen, Tri-38. Sabitya Sansam, Boot-
Road. am- chinopolY-3. aellera, 44, Lok Manya 

9. Amar 

~  23. The Preaidenq Book Vaatu Bhandar. Dadar, 
Supplies, 8 -CO Pycro- Bombay-z8. 

10. Book Centre, 0PP. ft'. Road, 'tripllcane, 
Patna College. Patna. Madraa-s 

•  .  . MYSORB 
24. S. Krilhnaawaml at 
Compan>:, P. O. !epp.-39. H. Venltataramlah &: 
'kulam. Tiruchirapal1i-z. Sonl, Vldyanidhi Book 

(V t) Depot, New Statue 
25· aean Circle, Myaore. 

II.l'Jqrlti', Bhaplpur-2. 

GU)ARAT 

IZ. Chanderbnt ChlmaD MAHARASHTRA1 
La! Vora. Law Publiahen •  40• Makkalapuataka Prea. 
and Law Book Sellen, P.B. 26. Charles Lambert &: Balamandira, G_dhi 
No. 163, 571z, Ghandl Company, 101. Mahaana Nagar, Banga!0re-9. 
Road, AbmedabMd. Gandhi I\oad, Opp. Clock , Book H 

13. Gandhi Samiriti Trust, Tower. Fort, Bombay. ~~  jqanmohan ~ 
Bhavnapr. Z7. The Current Book lace, Myaore-I. 
I". Lok Mllap District HOUle, Maruti Lane. .• '1>_-'-H 
"'Court Road,' BhaY. Raahunlth Dada)l Street. ~  H":bti: 
napr. Bomba,. I. ,,\' 



APPBNDIX n 

(Vide Introduction) 

.Anal,sis of the action taken by Government on the recomnlMllaciolu con-
tmned in the 79th Report of the Estimates Committee (Second Lok Sabha) 

I. Total Number of Recommendations made . 

z. Recommendations that have been accepted by Govern-
ment (vide recommendations Nos. 5, 6, 7, 10, 12, 14,  15, 
16, 17, 21, ~  25, 26, 27, 28, 31, 32, 34,35,36 and 43 
referred to 10 Chapter II) : 

Number 

Percentage to total 

3. Recommendations not accepted by Government but 
replies in respect of which have been accepted by the 
Committee (vide recommendations Nos. 3, 4, 8, 9, II, 
13,22,24,29,30,33,38,39,40,41,42 and 4S referred 
to in Chapter III) : 

Number 

Percentage to total 

4. Recommendations in respect of which replies of Govern-
ment have not been accepted by the Committee (vide 
. recommendations Nos. 1,2, 37,44, 46 and 47 referred 
to in Chapter IV) :  . 

Number-

Percentage to total 

S. Recommendations in respect of which final replies of the 
Government are still awaited (vide recommendations 
Nos. 18, 19 and zo referred to in Chapter V) : 

Number 
~ 
Percentage to t.tal 

47 

21 

6 

12'7% 
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